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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
WESTERN ZONE BENCH, PUNE
Original Application No. 17/2021 (WZ)
Tanaji Balasaheb Gambhire - Applicant(s)

Versus

Union of India & Ors. - Respondent(s)

Affidavit on behalf of the Joint Committee

I, V. V. Killedar, age about 49 years, Occupation — Service,
the Sub-Regional Officer of the M.P.C. Board at Pune — II having
my office address at 2™ Floor, Jog Center, Wakdewadi, Pune -
411003, on behalf of the Joint Committee do hereby state on solemn

affirmation as under —

1) I say and submit that this Hon’ble Tribunal vide Order dated
9/6/2021 constituted a Joint Committee of CPCB, SEIAA,
MPCB and the District Magistrate, Pune and directed the
committee to submit the report. Accordingly, on 24/1/2022 the
joint Committee submitted its report before this Hon’ble

Tribunal, which was taken on record.

2) I say and submit that Hon’ble Tribunal vide Order dated
23/3/2023 directed the joint committee to visit the spot and

conduct the inspection in the presence of the representative of the
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Applicant or the Applicant in person as well as the representative
of Respondent No.12-Project Proponent. In compliance of the
said Order, representatives of the CPCB; PMRDA; the WRD
Department (Irrigation Department); the District Magistrate,
Pune and MPCB carried out the visit at the site in question on
17/5/2023 in presence of the applicant and the representatives of
the Respondent No.12-Project Proponent. A copy of the letter

showing presence of the representatives of the joint committee

and other necessary Gov. Departments along with the
representatives of the applicant and Res. No. 12 is attached and
annexed herewith as an Annexure — L.

3) 1 say and submit that during the visit, the joint committee sought
the information of Blue line and Red line from the said river and
the said project from the Irrigation Department about the
construction of project ‘River Front’ carried out by the
Respondent No. 12 in prohibited zone of blue flood line of
Pawana River.

4) I say and submit that the Executive Engineer, Khadakwasala
Irrigation Department vide letter dated 22/8/2023 informed that
for deciding Blue line and Red Line near the Pawana River and
the said project confirmation of the revenue records of the said

P river is necessary; therefore; the Irrigation Department for the
.‘ R ¥ X, purpose of measurement of land near the said river for revenue
Wa A« \tecords at Vil. Bebedohol has paid Rs. 15,000/- to Bhumi

AR

RA ;",‘" = bhllekh Department (Land Record Dept.). It is further informed
RVRS) \‘ / —~—
u' S (54 that Bhumi Abhilekh Department gives online appointment for

J‘ land measurement and accordingly on 11/12/2023 an

appointment has been given for land measurement for land

located at Gat no. 1 Vil. Bebedohol. A copy of the letter dated
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22/8/2023 received from the Irrigation Department is attached
and annexed herewith as an Annexure — IL. As the letter is in
vernacular language, the contents of the said letter are explained

as above.

5) I say and submit that for submitting detailed Joint committee

Report, the land measurement is necessary for confirming the
Blue line and Red Line. Considering the letter dated 22/8/2023
received from the Irrigation Deptt., it is humbly prayed on behalf
of the Joint committee that this Hon’ble Tribunal may kindly
grant time to the Joint Committee for submission of detailed

report.

Solemnly affirmed on this ..'..2.5.. AUG 2093 date of August,
2023 at Pune.

I know the affiant. For and On behalf of the
Joint Committee,
2>
A
ADVOCATE (V. V.Killedar)
Sub-Regional Officer,
MPCB-Pune 11

BEFORE ME
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As per Hon'ble NGT order in O.A.No. (?luu CTE-nuJ\ Grawhhige Mg Uniion of-
Imhq&e.,followmg committee members are preseht for the verification / inspection the
site in question on. All the member are here by requested to submit there verification

report in hard and soft copy to this office at the earliest to prepare final report on
following email ID
sropune2@mpcb.gov.in
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